New Delhi, this 9th day of Dacember, 2062

Hor’bla Shri Justice
Hon’ole Shri M.P.
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ORDER(in circuiation)
Shiri M.P. Singh, Membsar(A)

facts and grounas
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us in our order dated 24.10.2002 by which OA 2482/2G01

was dismisssed for ths rsasons recorded thersin, ievisw
applicant nas not Come with anv valid ground that would

the pressnt RA is nov maintainable and s accordingly
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